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(e) While some transit losses are 
inevitable and inherent In the arrange-
ment for handling and transport of 
food grains, a number 01 steps to mini-
mise the losses have been taken. 
These are: 

(i) Security measures at the time 
of laading and unloading have 
been tightened up. 

(ii) Escorts are provided during 
tl'QIlsit between loading points 
(-DocksIRailway Stations) and 
godowni, where necessary. 

(iii) Weighment is done both at 
the time of deS}>atch and re-
ceipt. 

(iv) Prompt and vigorous action 
is t!llken to pursue tenable 
claims against the Railways. 

(v) Responsi'bllity is lIXed on 
transport o ~ o  If the 
road transit losses are attrI-
butable to them. 
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1990. 8br1 Vlllhwa Natb PaJlde,: 
SbrI Kadar LA1: 

W ill the Minister of Social ~ 

be pleuecl to state: 

(a) whether It is a fact that under 
thlt Integrated ..aam.e of the lIlduca-
tion Ministry', a pan fer IIdUCatioD .f 
the blind children was fonnWated; 
end 

(b) if so, the ao!flns thereof? 

TIle Depu$J MIDf8ter In the MillIs-
"" '" La1l". (8111"1 lapaatba ... ): 
(a) and (b). The scheme Is atI11 
under consideration. 

.88 •• ShrI 8ubbaraman: Will the 
Minister of Tl'aIIIIpori be pleased to 
atate: 

(a) whether the abaw of Son-et-
lumine at Red Fort, -Delhi Is exhibit-
ed by Government directly or throUCh 
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(0) If by the latter, which is the 
acency; and 

(c) the expenditure involved in 
either case? 

The Minister of TrallSPGl't (8hr1 Raj 
Bahadur): (oa) and (b). The show Is 
being run by the Department of Tour-
ism, Ministry of Transport. It is, how-
ever,  proposed that since it is a com-
mercial show the Tourism Corporation 
recently set up should run it in future. 

(c) The total cost including the 
salaries of staff, electric consumption, 
repl-acement of lamps and valves and 
the expenditure on publicity and pro-
motion is .. bout Rs. 8.500 per month 
Qgainst an average income of Rs. 49,000 
per month in the months of April, 
May and JUne this year. The c08t 
will ·be about the same if and when 
the Corporation runs it. 

UIIIUI.1 Dlspenlllll'hB Dyer E.S.I. Cor-
pontiOD 

1992. Shrl S. M. Banerjee: Will th .. 
Minister of Soelal SecurIt7 be pleased 
to state: 

(a) whether Unani dispensarieJ/hos-
pitala ..,.., being run .by the Employees' 
State Insurance Corporation; lind 

(1:» if so, their number, St.ate-wise? 

The Depatr .......... the IIIInIa-
try of I La.. (I!lhrl l.....u.a Rao): 
(a) and (b). Arrant_onto are made 
for treatment throlagil syctems other 
Iban aUopatky under the Empleyees 
State Insurance SclIeme at places 
where a sufftcient number of persons-
ask for treatment under a particular 
system and that system is recognised 
by the State Government concerned. 
No Unani hospital is being run under 
the Scheme. However, in Greater 
Bombay five Insuran('e MediC'al Pra-
ctitioners (Unani) have been appoint-
ed under the Scheme by the Govern-
ment of Maharashtra and their clinics 
are utilised by Insured perIODS prefer-
rln, Unanl tn.atment. 




